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Flood Control Schemes The Minister of l'l-ul.ni and
Irrigation ‘and 'Power (Shil Nanda)s:

*175. Shri Ibrahim: Will the Minn- I may add that the Bengal programme
ter of trrlntlon and Power be pleased * has been made and provision has been

to state. the names of the States that have
so far asked for loans for the execution of
flood control schemes ?

The Deputy Minister of Ir
and Power ( Hathi) : During 1954-
55, loans for financig Flood Protection
ven to Assam, Bihar, Jammu and
Kashmir, Punjab, Uttar Pradesh and
West Bengal. In so far as loan assistance
during 1955-56 13 concerned, it was
decided atthe third meeting of the Central
Board held on the 28th
March 1955, that the States concerned
showd, send their over-all programme
of work before September, 1955. Such
pogrammes have been reccived so far
from Orissa and Uttar Pradesh only.

Shri S. N. Das: Since the Central
Government has taken up these flood
contrgl measures, may I know the number
of schemes in different States that have
been completed, and to what extent they
la::;; ?proved successful in  preventing

Shri Hathi: So far as the various
schemes in different States are concerned,
it will not be possible to give the exact
number. What the Central Government
has done is to give Central assistance to
the various States for financing their
schemes. They have to send their pro-
gramme. But so far as Assam, West
Bengal and U.P. are concerned, they have
special schemes for protection from floods.

n such schemes the work, so far as this
year's target is concerned, has been com-
pleted. But it is not possible for me to
givc the number of the schemes in various

tates.

Shri N. B. Chowdhury: May I know
what steps Government have taken to
sce that losses do not take place due to the
work being left half done without sufficient
rafeguards before the rainy season?

Shri Hathi: So far as the Government
is concerned, they take all precautions
that the works are not completed and not
left half done. That 18 the main precau-
tion which we take before fixing up the
targets. It may be that the full protec-
tion work may not be within
onc scason. But whatever target is fixed,
we are trying to reach that target.

Shrimati Renu Chakravartty: May
I know if the West Bengal Government
has not asked for any loan or any help in
any form for flood control measures in
North Bengal for hamessing the Tista?

bc'b.eﬂ Hathis Th:y lr\rernotu?on:w
the yoar 1955-50, Dbut lor the

.l%&qhﬁasﬁdfwnmdh.
50

made also for the current year.

- Pandit D. N. Tiwary: May I know
whether the money allotted to the Bihar-
Government has gocn expended in full
or whether some portion is still to be ex-
pended in full or whether some portion Is.
still to be expended for 1954-557

Shri Hathi: I think they have spent
Rs. 35 lakhs.

Tungabhadra Project

*376. Shri Sivamurthi Swami -
Will the Minister of -Irrigation ana.
Power be pleased to state:

a) the acreage of land brought unp
der( )ln-iguion under the Tungabhadra.
Project;

(b) the mileage of canals cunatruct-
ed so far; and

(c) the total number of aistrioutaries
which comprise this canal system ?

The Deputy Minister of Irrigauon.
and Power (Shri Hathi): (a) 1y,6c0+
AcCres.

(b) 231 miles.

(c) 204 distributanes.

Shri Sivamurthi Swama: ‘I'hough
the project work has been completed two
years agu, whar are the reasons that such
a small acreage of lands is irrigaiel?

Shri Hathi: For various reasune there-
has been delay in the utilisadion of the
water, In the first place, last year the
water was releas~ in J1v; by thar tme it
had alrcady raincd and perhaps the culti-
vators were not ready 1o receive the v gter,.
The second reasou was that the land rnder
irrigation was not recady; it had ‘o be
levelled before carrying the tribu aries.
and that required some labour, m: ney,
etc. The third reuson was that pecple
in that sarea were not used to irmgution.
they were used to dry culiivation ourly,.
Efforts are being made by the dtate Go-.
vernment to educare the peopie in this
respect and to give them loans for levell--
ing and bunding the land.

Shri- Sivamurthi Swami: May I
‘know whether any scheme has been for--

.mulsted by the State Government and'

sent to the Centre for help for develop--
ment of this arca?

Shyi Hathit They have asked for
loans for this purposec.

Shri. Sivamurthi Swami :
R know whether it has been . sanctiobed 2*
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Shri Hathi: The loans for both Mysore
snd Hyderabad have been sanctioned.

Shrl T. Subrahmanyam: Is it a
fact that the Government of Mysore have
requesred the Central Government to
make available to them a crore of rupees
to be distributed as loans to the agricul-
turists for development work?

Shri Hathi: I think » loan of Rs. 54
lakhs has been sanctioned for Hydera-
bad State bur the figure is subject to
verification.

Petrol

Mi‘{l'n. ?t‘xv-l :.. C. -Boee! ysll.llp;llm
nister of Works, Housing an y
be pleased 0 Itlt;:

_(2) whether it is a fact rhat the
pricc of perrol has been raised from May,
1955 ; and

(b) if so, the reasons therefor?

The Minister of Commerce (Shri
Karmarkar): (2) N Sir.

(o) D8 not arise.

In regard to (2) T should add that in

fact frym 20-6-55 pe-rol prices have been
red 1cd.

~ Shri P. C, Bose: I hai -1 pay mire
in h* beginning ~f May. Will th~ hon,
Minist:r pl-asc make s m* enqririns?

Shri Karmarkar: My hon, friend
shyild rgke greaer care befre making
psyment aad should pay s ric ly ace r'ing
to he raes ~ha are proscribed,

Shrl Natesan: Mav I kw on
wha basis th: c:iling oricc f petrol
18 fixad in this cwvinry?

Shri Karmarkar: The accoiving
pracedure is whar is known as (ic valued
s'ock accounting sys em. If my friend

asks any questions on thar I will have to
ask for notice,

Steel

*179. Shri Bibhuti Mishra: Will
the Minister of Commerce and Industry
be pleased to state cthe ¢s.ima'ed toial re-
qQuirements of stecl in 1955°

The Deputy Minister of Commerce
and lndulu-yt,(ﬁhﬂ Kanungo): About
2.5 million tops,

oft frgfiy oy : o WR AT
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ot fieqfe fier @ woee @ A
T ¥ wraeear fritwn o 8, Iud
war ay o fafews fivar war & fir goar
W ¥ o & R feqr amdw ok
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Wt wtr st § & o & fd
T wT TR & fod, o wfy og s
§ fis Zgrr W fver & e
o gl Y fawaar fear amdar o

Sardar Hukam Singh: In assesting-
these requirements, may I know whether-
the full demands of Defence, Railways,
devel pmen' schemes &ad housing schemes
for D.P’s have been allowed or whether
thers has been any cur in those demands.

The Minister of Commerce and’

Ind and Iron and Steel (Shri
T.T. Krishnamachari): Th’ Jemands
hav vepall wwad otheex en ha sopplivs.

were available.

&3 mifierg T ;o sy o
aTgT & wraT § IEwT fggee § &4
FH ¥ fag feady d i aAry
ﬁﬁﬂtmmwgmﬁmﬁﬁ'
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Viliage Industries

*;80. Shri Gadilinganas
will ' Maiser of
pleasei 1o siate:

(a) whether it is a fact that & scheme
known as the Intensive Area Scheme
has heen taken up in about fifteen centres
to improve the village industries;

(b) the number of centres opened in
Andhrs  State under this Scheme; and

(c) the criteria for selection of these
centres ?

Minister of Production.
(8hei Seden Chandray (6 Yer, Sir

Gowd:
roduction be
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